
91 Written Ansioers        [ RAJYA SABHA ] to  Questions 92 
Tint DEPUTY MINISTER IN THE 

MINISTRY OF FOOD AND AGRICULTURE 
(SHHI SHAH NAWAZ KHAN): (a) The question 
of setting up such an agency is under the 
consideration of the Government of India. 

(b) Does not arise. 

32. [Transfered to the 16th Septem 
ber, 1964.] 

EXPORT OF RICE FROM MADHYA PRADESH 

33. SHRI K. C. BAGHEL: Will 
the Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) how much rice has been exported 
from Madhya Pradesh to each of the other 
States since January, 1964; and 

(b) how much rice was exported to (i) 
Maharashtra and (ii) Gujarat after the export 
from Madhya Pradesh was banned by the 
Government of Madhya Pradesh? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI D. R. CHAVAN): (a) The following 
quantities of rice were exported from Madhya 
Pradesh to other States during the period 1st 
January to 28th August. 1964: — 

 

(b) Export of rice from Madhya Pradesh 
was not banned by the State Government. 
They only introduced a system of regulated 
exports under permits issued for the purpose. 
This system was introduced from 8th March, 
1964. The following quantities of rice have 
moved from Madhya Pradesh to Maharashtra 
and Gujarat between 8th March and 28th 
August, 1964. 

 

 
■\l    ] English translation. 


